
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

NEW DELHI

OA No.337/93

New Delhi this the 9th day of September.1997
Hon-ble Smt.Lakshml Swamlnathah.Member(J)
1.Manoj Kumar,

S/0 Shrl Patl Ram.

Onn Raghu Nath,Opp.Sadar Thana,
Delhi 6

2.Barun Kumap,
S/0 Sh.N.C.Dass,

Nagar,New Ushman Pur,
Shahdara,Delhi'

S.'Suresh Kumar Ojha
S/0 Sh.Ram Hit,
R/P E 112 Jagjeet Nagar
New Ushman Pur, '
Shahdara,Delhi!

(None for the applicants)

1.Dhlon Of India,through
SS®®cretary,Ministry ofInformation and Broadcast! ncr
Shastri Bhawan,New Delhi

2.Director General
oordarshan, Mandi House

New Delhi.

3-Scenic Designer,
Delhi Doordashan Kendra
Sansad Marg,New Delhi. '

(By Advocate Shrl R.V.Slnha )

Applicants

.•Respondents

order (ORAL)
(Bon-hle smt. hakshml Swamlnathan,Memher(d)

None for the applicant^, .^v-n on
call. It is no+er! -n on .he second

"O"® had appeared for the apol •
even on the previous date also a - ^PPlfcant,
hatb been taken bv -he h'̂ J°"i'hme«te- oy-he proxy oounsel for the applioan,...

In the above circumstances it «
that the annnrwo ^ «nces,it appearsWlicanlfe are no longer ineger interested in pursuing



the case and the same is accordingly dismissed

for default and non prosecution.

(Smt.LakshmiSwaminatha

Member(J)


